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NETWORE Email; tnfognsarmetwork.in Websbe: wesw surlvin

NOTICE

NOTICE is hereby given pursuant to the provisions of Section 108, 110 and other
applicable provigions, if any, of the Companies Act, 2013 (the "Act™), Rube 20 and 22 of the
Companies (Managemeant and Administration] Rules, 2014 ("Rules”), Reguiation 44 of
SEBI iListng Obligations and Disclosure Requirements) Reguiations, 2015 ["Liskng
Regulations”), Sacratarial Standards sssued by the Insfilute of Company Secrelanas of

and 3) appaintment of Mrs. Jagadeesan Gayathr (DIN: 105404 54), as a Non-Executive
Indpendent Director of the Company w.e T October ¥, 2024 for aterm of 5 (five) yaars.

In terms of the MCA circuiars, the Mofice has been sent thwough elecironic mode only to
te mambers of the Company whose email addresses are regisiered with the Depositary
Participant(g)/Company/Regisirar and Shara Transfer Agenl ("RTA") Le., KFin
Technologies Limited [ "BFINT). The Motice inter alia indicafing the process and manner of
remote e-vobing is al50 avalable on the Company's website wenw suntv.in, on the websiies
of Stock Exchanges where the Company's shares are listed (e, BSE Limitad
winw beeindia.com-and Mational Sfock Exchange of India Limited www. nseindia.com and
on the website of KFIM at hitps: MYevaling.kfintéch.com to enable.the members to casitheir
voles by electronio means in respect of the business proposed 1o ba transacted through
Poslal Ballod,

Depasitory Parlicipants), Members holding shares in physical mode and who have not
updated their emadl addrezsies) with the Company are requested o .update their emad
addressles) by sending email fo tvinfo@suntvnetworkin / to the ETA at
einward. ns@@kfintech com abong with the copy of the signed request letter in Farm ISR-1
mantioning the name and address of the Member, sali-attested copy of the PAN card and
seff-attested copy of any document (eg.. Asdhaar, Driving Licanse, Ebection [dentity Gard,
Fassport) in supportof the address of the Member,

The defails parsuant fo the Aot read with the Rules and MCACirculars ane as under;
1. Registered/Beneficial Members holding shares either in physical form or in

as on the Cut-off Date should treat the Notica for information purpose only.

2. Members will have an ocpportundty to cast their voles remobely on the business as set
forth in the Notice through a-voling system, The defalled procedure for castng the
wotes through e-voling is provided in the Notica. The details are also made available
on the website of the Company,

4. The remate e-voding pencd will commence on Saturday, Nevember 30, 2024, al
02:00 am, and ends on Sunday, Decembar 2% 2024 af 05:00 pm. The remote
e=-voling module shall be disabled forvoling thereafter by KFin and voting shafl not be
attowed thereafter. The last date of e-voting, .8, December 29, 2024, shall be the date
an which the resolutions would be deemed 1o have baen passed, if approved by tha
redquisile majority.

4. Once the vote on the resolution i cast. the Member shall not be aSowed to changs it
subsequently,

5. The Board has appointed Mrs. Lakshmi Subramanian, Senior Partner
(M. Mo FCS - 3534 CP Mo: 1087) of Mis, Lakshmmi Sutvamanian & Associates,
Practicing Company Secrataries, Chennal, as the scrutinizer (*Scrubinizer”) for
conducting the Postal Ballot | a-woting process in a fair and fransparant mannar,

6. Members may refer to the Notice for detatled instructions on remote e-voling for the
Special Business being lransacted through Postal Ballot by way of ramobe evating
The Results of the ewvioling will be declared within 2 (Two) working days from the
conclusicn of the. e-voling 1o the siock exchanges. Such Resulls, along with the
Sorutinizer's Report, will also be available on the Company's website www suniv.in
and an KFin's website https.fevating. kintech comipublicDownioads. aspx as well as
on the websiles of the Stock Exchanges where the Company’s shares are listed wiz.
www.Dseindia.com and www.neeindia.com,

T. Incase of any query and'or grievance, in respect of remole e-voling, Members may
referto the Fraquently Asked Quastions (FACS) and E-voiing user manual available-at

Date - Movember 29, 2024 Company Secretany & Compliance Officer

NEW OUTLOOK SECURITIES LIMITED

CIN: U46109WB1982PLC035324
Regd. Off: 24211, Netaji Subhash Road 1st Floor, Flat No.102, Howrah, Howrah,
West Bengal, India, 711101, Email |d: newoutlook8@yahoo.com

MNOTICE OF EXTRA-ORDINARY GENERAL MEETING,

Notice is hessty given that the Extra-ordinary General Mesting ("EGM") af the Members of
New Outlook Securities Limited (“the Company™) is scheduled to be held oo Monday,
December 23, 2024 at 04:00 P-M al the regstered office of the Company at 2421, Netaji
Subhash Road 1st Floor, Flat No.102, Howrah, West Bengal, India, 711101 to Iransact
the businessas as sat out in Notice corvening the EGM of the Company,

b. Threugh post to other Membears who kave not registesed their email 1D
In terms of Sechion- 108 of the Companies Acl, 2013 (the "Acl) read with Bule 20 of the

Cormpany is providing the facility to its Members to exercise their ight 1o vole by electrons:
means an any or all of the businesses specified in the Nobice convaning tha EGM of tha
Company {remofe e=vofing), through e=voling services of Central Depository Services
{India} Limited ("COEL"), The details pursuant to the Act and Rules made thereunder are a5
urdar:

&) Members holding shares either in phiysical form or in dematerialized form and whose
name i recorded o the regisier of members orin the register of beneficial owness
maintained by the deposilores, a5 on the cul-off Date, ie. Dacember 16, 2024
(‘eligible Membass'), shall ba entiflad to exencise thair fight 1o vole by remate e-voling
as well as-voling to be held 2t EGM on any or all of the businesses specified in tha
Motice convening the EGM of the Company;

b} the remote e-voling will commence on Frday, December 20, 2024 &t 08:00 a.m.;

) the ramate e-voting will and on Sunday, December 22, 2024 at 05:00 p.m,

d) the remote a-vating madule shall be disabled for voting thereafierand voling through
electronic means shall nod be allowed thereafier, Once the vobe on a resolubion s cast
by & Member, the Member shall not be aliowed o change it subsequently;

&) Mambers may nota that:

¢ {ha faciity for voling through bafiot paper hall be made available af the EGM and

the members altending the meafing who have nof casted their vobe by remote e-
valing shall be able Io sxercise thelr mghis al the mesting through ballol paper;

= A member may participate in the EGM even after exercising his right to vole

through remobe a-viting but shall nod be allowad tovote atthe EGM.

fl In case a person has become a Member of the Company after the dispatch of the
EGM Motics but on or before the cut-off date-i e, December 18, 2024, may obtain the
lagin 10 and password by sending request at helpdask svoling@edslindia com

a) A parson, whose name is racorded in the register of Membars or in tha register of
Beneficial owners mainfained by the depositonies as on cut-off date only shall ba
entitled to avail the facility of remote e-vobing as well as voting af the EGM through
ballof papsr

Secretary as a Scrulinizer io scnudinize the voling through Remote e-voting and Insla
Poll process in a fairand fransparent manner,

I} The Register of members and Share Transfer Books of the Company will remain
chosed from Tuesday, Decamber 17, 2024 1o Monday, December 23, 2024 (bath days
inclusiva) for the purpose of EGM,

Members may go through the Nolice of the EGM lor detailed process and manner on
remafe e-voling. Any grevances o quenss of the Members of the Company, connected
with the elecironic vating, can be addressed to as par the datails provided above.

The Notice convening the EGM and other relevant documents will be availabie on the
wabsite of the Company at wew.newoullook.in and the website of CDSL a

said account within 60 days from the date of receipt of the said notice.

WHEREAS, the undersigned being the Authorized Officer of the PASCHIM BANGA GRAMIN BANK, HOOGHLY REGIONAL OFFICE,
under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 and in exercise of
powers conferred under Section 13(12) read with rule 3 of the Security Interest (Enforcement) Rules, 2002 issued Demand Notices on
the date mentioned against said account calling upon the respective Borrowers/ Guarantors to repay the amount as mentioned against

The borrowers/ Guarantors having failed to repay the amount, notice is hereby given to the Borrowers/ Guarantors and the public in
general that the undersigned has taken Possession of the property described herein below in exercise of power conferred on him/ her

1. |Mr. Arun Basak, S/o-Late Gopinath
Basak, At Locality-Dakshin Goyalpara, Vill-
Goyalpara, P.O.-Nasaratpur, P.S.-
Purbasthali at present Nadanghat, Dist.-
Purba Bardhaman, Pin- 713519 (WB) &
Guarantor - Mrs. Golapi Basak, W/o- Mr.
Arun Basak, Add.- Locality — Dakshin
Goyalpara, Vill- Goyalpara, P.O.-
Nasaratpur, P.S.-Purbasthali at present
Nadanghat, Dist. - Purba Bardhaman, Pin-
713519 (WB)

Branch: Samudragarh

Paresh Basak.

Area of Land measuring 8.00 Satak along with
structure constructed and to be constructed
thereon in the name of Mr. Arun Basak S/O- Lt.
Gopinath Basak, situated at Plot No. L.R- 512,
Khatian No. L.R- 2208, J.L No. 188, Mouza-
Goyalpara, Vill. - Goyalpara, P.O. - Nasratpur, P.S.
—Purbasthali at present Nadanghat & Dist.-Purba
Bardhaman, Deed No.-3137 of the year 2017.
Butted & Bounded by: -North — Path. South - Path.

East — House of Sitanath Basak. West —House of

1. 16.07.2024

2. 27.11.2024

3. Rs.8,00,715.01 (Rupees:
Eight Lakh Seven Hundred
Fifteen And One Paise Only)
AS ON 15.07.2024 and
unapplied interest, incidental
expenses, costs, charges,
etc. asapplicable.

Bhattacharjee Para, Vill + P.O. -
Samudragarh, P.S.-Purbasthali, Dist. -
Purba Bardhaman, Pin- 713519 (WB) &
Guarantor — Mrs. Tanushree Majumder,
W/o —Mr. Dulal Majumder, Add.- Locality —
Bhattacharjee Para, Vill + P.O. -
Samudragarh, P.S — Purbasthali, Dist. -
Purba Bardhaman, Pin-713519 (WB)
Branch: Samudragarh

thereon in the name of Mrs. Tanushree Majumder,
W/o —Mr. Dulal Majumder, situated at Plot No. L.R-
2008 & 2009, Khatian No. L.R- 4146, J.L No. 180,
Mouza-Samudragarh, Vill. - Samudragarh, P.O. -
Samudragarh, P.S. - Purbasthali & Dist. — Purba
Bardhaman, Deed No.-I-2163 of the vyear
2004. Butted & Bounded by: - North —Property of
Prafulla Mondal & Others. South —Panchayet
Concrete Road. East —Property of Prafulla Mondal
& Others. West-Property of Monmohan Mujumdar.

3.Rs.10,65,806.75 (Rupees:
Ten Lakh Sixty Five
Thousand Eight Hundred
Six And Seventy Five Paise
Only) as on 30.08.2024 and
unapplied interest, incidental
expenses, costs, charges,
etc. asapplicable.

Chandpur, PO- Bidyanagar, PS-
Nadanghat, Dist- Purba Bardhaman, Pin-
741319 & Guarantor-Kanika Basak
Karmakar, W/O- Tapan Basak. Vill- North
Srirampur, PO- Srirampur. PIN- 741316
Branch: Srirampur

Prop of Madhusudan Debnath.

LR Plot No.367; Khatian No: LR- 1229 JL No.134,
Mouza-Chandpur, Vill- Chandpur, PO- Bidyanagar.
PS-Nadanghat.Dist- Purba Bardhaman. Pin-
741319, Deed no- 5150 of 2018 Butted & Bounded
by: - North- Land Of Madhab Debnath. South —
Panchayet Road. East- Prop of Gita Das. West-

3. Rs.6,24,284.50 (Rupees:
Six Lakh Twenty Four
Thousand Two Hundred
Eighty Four and Fifty Paise
Only) as on 11.07.2024 and
unapplied interest, incidental
expenses, costs, charges,
etc. asapplicable.

4. | Mr. Brojen Sarkar, S/o-Late Satya Sarkar,
At Vill - Nibhuiji More, Kalna, P.O.-Kalna,
P.S.-Kalna, Dist. - Purba Bardhaman, Pin-
713409 (WB) & Guarantor-Tulsi Sarkar,
W/o-Brojen Sarkar, At Vill - Nibhuji More,
Kalna, P.O. - Kalna, P.S. — Kalna, Dist. -
Purba Bardhaman, Pin- 713409 (WB)
Branch: Kalna

Mondal.

5. | Mr. Swapan Kumar Debnath,

S/o —Krishna Mohan Debnath, At Locality —
Baruipara, Vill — Baruipara, P.O. - Kalna,
P.S.-Kalna, Dist. - Purba Bardhaman, Pin-
713409 (WB) & Guarantor-Shankari
Debnath, W/o — Swapan Kumar Debnath,
At Vill-Baruipara, P.O. - Kalna, P.S.-
Kalna, Dist.-Purba Bardhaman, Pin-
713409 (WB)

Branch: Kalna

Deed No. I-2325 of the year 2003.

Area of Land measuring 2 Satak in the name of
Brojen Sarkar, S/o — Late Satya Sarkar, situated at
PlotNo.L.R.-7,KhatianNo.L.R.-697, J.LNo. 92,
Mouza - Hatkalna, At Vill - Nibhuji More, Kalna,
P.0.-Kalna, P.S.-Kalna, Dist. - Purba Bardhaman,
Pin - 713409 (WB), Deed No. | -4591 of the year
1993. Butted & Bounded by: - North —Property of
Mathuram Mondal. South -Property of Balaram
Mondal & Common Passage. East —Property of Bir
Mohan Halder. West -Property of Mathuram

Area of Land measuring 6.25 Decimal in the name
of Swapan Kumar Debnath, S/o - Krishna Mohan
Debnath, situated at Plot No. L.R. - 129,
KhatianNo. L.R. - 1789, J.L No. 167, Mouza -
Jawdhara, At Vill - Baruipara, P.O. - Kalna, P.S. -
Kalna, Dist. - Purba Bardhaman, Pin- 713409 (WB),

Butted & Bounded by: -North — Property of Jagadish
Debnath & Samir Debnath. South — 4'-00" Wide
Common Passage. East— Property of Tapan Kumar

1. 16.09.2024

2. 27.11.2024

3. Rs.5,04,710.00 (Rupees:
Five Lakh Four Thousand
Seven Hundred Ten Only) as
on 06.09.2024 and unapplied
interest, incidental expenses,
costs, charges, etc. as
applicable.

1. 16.09.2024

2. 27.11.2024

3. Rs.4,58,394.72 (Rupees:
Four Lakh Fifty-Eight
Thousand Three Hundred
Ninety Four & Seventy Two
Paisa Only) as on
09.09.2024 and unapplied
interest, incidental expenses,
costs, charges, etc. as

33, N. S. Road, 4th Floor, Kolkata - 700 001

Central Bank of India
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POSSESSION NOTICE

receipt of the same.
mentioned dates.

amount for the below mentioned amount and interest thereon.

In exercise of powers conferred under Section13(2) & 13(12) of the Securitisation and Reconstruction of Financial Assets and Enforcement of
Security Interest Act,2002, read with Rule 3 of the Security Interest (Enforcement) Rules 2002,demand notices were issued calling upon the
below mentioned borrowers and Guarantors to repay their respective due amounts mentioned in the notices within 60 days from the date of

The borrowers and Guarantors having failed to repay the amount, the Authorised Officer has taken possession of the properties described
herein below in exercise of powers conferred on him under Section 13(4) of the said Act read with Rule 8 & 9 of the said Rules on the below

The borrowers, guarantors in particular and public in general is hereby cautioned not to deal with the properties which are under actual
physical possession of the bank and any dealing with the property will be subject to charge of Central Bank of India for the below mentioned

i a) Name of the Branch

b)
HEIRS OF LATE | c)Rs.15,00,303.00
Md. ALAM) and | d)27.11.2024

kacha path, West: Dag No. 63

present L.R. Khatiyan - 151, R.S. &L.R. Dag no. 63, New L.R. Khatiyan no. 674, within
the Shankarhati Gram panchayat 2, P.S. Jagatballavpur, Pin no. 711410, District —

Mouza Nabasan. J.L. No.-19, L.R. khatiyan n0.197/2, R.S. & L.R. Dag no. 62, New L.R.
Khatiyan no. 674, within the Shankarhati Gram panchayat 2, P.S. Jagatballavpur, Pin
no. 711410, District- Howrah, A.D.S.R. Bargachia. D.R. Howrah. Registered owner
Mohammad Alam, Deed No. I-1830 for the year 2017, The property is butted and
bounded as follows: North: Part of Dag No. 62, South: Part of Dag No. 62, East: 6” feet

Place: Kolkata
Date: 27.11.2024

Authorised Officer
Central Bank of India

5. E. RAILWAY — TENDER

Far and an Behall of The Presdaent of India
D, CETEPraectWGR inviles - Tenders for
tw folloswing warks : Brief Description of

A Sun TV Network Limited PASCHIM BANGA GRAMIN BANK | s iob C ok o e NOTICE FOR
b CIN: L22110TH1985PLCD1 2421 HOOGHLY REGIONAL OFFICE, “Nilanjan Complex” Bankim Kanan, Station Road, PO: Chinsurah RS, Distt: Hooghly, W.B:712102 weteh Wy i the rarme you curs ANN s INTENDED SALE
[ i Regestarad Crifica: Murascdi Maran Towars, T3, MRC Magar Main Road, MRC Nagar, " : . ;
SUN TV Chennai - 600 028, Tel. No, (44-44876TET ettty ol (o) g (e SR g T TAE T CR el Tl s RN D B P SR VTR TR IR | Circle Sastra Centre, Durgapur, Nachan Road, Benachity, Durgapur, Paschim Bardhaman, W.B. e-mail : cs8222@pnb.co.in

Mame of the Work with its location :
(1) e-Tander Notice Mo, : ST-PROJ-KGP-
BCB-ADA. All 5&T works along with
canstruction of building for Pronesion of a
naww edactronic Intardocking al BHOAWRA of

SCHEDULE N FORM B
PUBLIC ANNOUNCEMENT
[Regulaticn 12 of the Insohency and Bankruptcy (Liguidation Process) Regulations, 2016]
FOR THE ATTENTION OF THE STAKEHOLDERS OF
M5 Sky Infra Logestics Private Limibed

ADRA Division. Approx. Cost of Waorks:

502,83 692.00/-. EMD : 74,071,400 00~ NAME OF CORPORATE DEBTOR

Eky Infra Logisics Privata Limdead
y g

BATE OF MCORPORATICN OF
CORPORATE DERTOR

{2) e-Tender Notice Mo. : ST-PROJ-KGP-| |2
3EI-MBB. Brief Description of Mame of

TTRO22004

the Wiork with its location : All S&T works 1
glong with construction of building for

ALUTHORITY LNDER WHICH CORPORATE
CERTORIS INCORPORATEDVREGISTERED

REGISTRAR OF COMPANIES KOLHATA

Raplacement of old Panel interdocking by a
nesw Electronic, Interocking at Bagnan, 4
Bauria, Malpur of Kharagpur Divisian.
Approx. Cost of Whorks: 733,17, 20,072,535

CORPORATE IDENTITY MUMEER
LIMITED LISBILITY IDERTITY MUMBER
OF CORPORATE DEBTOR

UE3DaINWEROAFTCOSTATE

NOTICE FOR INTENDED SALE OF IMMOVABLE PROPERTIES

Notice under Section 13(4) of the Securitization and Reconstruction of financial Assets and Enforcement
of Security Interest Act, 2002, read with Rule 8(6) of the Security Interest (Enforcement) Rules, 2002

Description of the Immovable Properties

A)Date of Demand Notice u/s 13(2)

B) Date of Possession

C) Outstanding as mentioned in the above
notices with up to date interest and cost
incurred by the Authorized Officer while taking

Building, City Centre, Durgapur-713212
Borrower: N T E C Engineers Pvt Ltd,
Add: Holding No. 230, Badu Road, PO-
Madhyamgram, North 24 Parganas-700128
Guarantor; |) Ranjit Kr Saha, S/O- Late Bhola
Nath Saha, 14G, Samar Sarani, PO-Sinthee,
Kolkata-700050 ii) Ashis Kumar Banerje,
Gopinathpur, 145/N, PO-Bidhan Nagar,
Durgapur-713212 iii) Manojit Kr Saha, S/O-
Late Bholanath Saha, 17/1H,Seven Tank
Lane, PO- Belgachia, Kolkatta-700030

residential building measuring about of landed
area of 04 cottah 03 chittak 30 sqft lying at 14G,
Samar Sarabu South Sinthee Road, Gram
Dihipanchana, Division No.1, Sub division
No.15, Holding No.122 and 129 PS Cossipore,
Kolkata-700050 being Deed No. 6658/1983 in
the name of Ranjit Kumar Saha. Possession
Constructive

India {"JCST) on General Meetings ("553-2 and other appicable Acts, Rules, Circulars, under section 13(4) of the said Act, 2002 read with the rule 8 of the said rule on the date mentioned against said account. S| Branch Name / Mortaaged ion of the said assets and thereaft
Notifications and Regulations {including any statutory modification or re-enactment The Borrowers/ Guarantors in particular and the public in general is hereby cautioned not to deal with the property and any dealing with No Account Name & Address , gagea, f°ssess'°“ ° efs";‘]' assets a.”h. g(;e: il
; ? ; . . . . Owner's Name (Mortgagers of or preservation of the same, within ays
theraof for the lime baing in farce and as amended from fime 1o time), that the Company the property will be subject to the charge of the PASCHIM BANGA GRAMIN BANK for the amount mentioned below and interest of the oroperty(ies) & Possession from the date of receipt of this notice. In case
has complated the dispatch of the Postal Ballot Notice on November 29, 2024 sseking thereon. Borrowers / Guarantors you fail to pay the aforesaid amounts within
approval of the members of the company for the 1) appointment of Mr. Ravivenkatesh Your kind attention is invited to provisions of sub-section (8) of section 13 of SARFAESI Act, in respect of the time available, to redeem then S?r'qr?e(;'o? the ‘I\IUth?”rZEdgff'Cef ”:ayfi
Pragadish Karinik (DIN: 10207143), a5 3 "Non-Execulive Independent Director” of the | | the secured assets. roaling he dues and take ather memsres a5
Company we.l Oclober 7, 2024 for a tern of & (fva) vears, 2} appaintment of Mr S| 1. Date of Demand Notice deemed fit as per the provisions of the
Mandalapu Harinarayanan Harshavardhan (DHMN: 10540455), as a "Mon-Executive No. NaGme, Adtdress ((ijltahe B?‘rlr'\lowersl Description of properties 2. Date of Possession aforesaidActand Rules.
Independent Director” of the Company w.e.f. Ociober 7, 2024 for a term of 5 {five) years i uarantors and branch Name 3. Loan Outstanding 1. | BIO- City Centre, ADDA Administrative All that piece and parcel of land and three storied |A) 06.07.2021 B) 08.10.2021

C) Rs.4,09,03,877.17 (Rupees
Four Crore Nine Lakh Three
Thousand Eight Hundred Seventy-
Seven and Paise Seventeen only)
as mentioned in the above notices.

B/O- Panagarh G T Road, Panagarh-
713148

Danga, Via- Mankar, Burdwan- 713144,
Director- Sandeep Kumar Gupta, Ajay
Kumar Gupta & Manas Dey

Guarantor: i) Sh Sandip Kumar Gupta, S/O-
Late Ishwarlal Gupta, Bakar Ali Lane, Pacca
Bazar, Asansol-713301 i) Sh Ajay Kumar
Gupta, S/O- Late Ishwarlal Gupta, Bakar Al
Lane, Pacca Bazar, Asansol-713301

iii) Sh Manas Dey, S/O- Late Monmohan
Dey, 8, Pritilata Wadderdar Bithi, Durgapur-
713216.

Bazar, Asansol-713301

v) Sh Rahul Baranwal, S/O- Bijay Kr
Baranwal, Nilini Smrity, S B Garai by Lane,
Asansol- 713303

All that piece and parcel of factory land, Building
& structures, situtated at Mouza Gopalmath, JL

Budbud Police station, sub division Durgapur,
District Paschim Bardhaman, area of land 4.93
acres, having construction of factory building &
structures of 14000 sq. ft. and addition
construction of double storied building standing
thereon, covered by Deed no. I-321 of 2013
standing in the name of M/s Yashoda Agrifoods
Private Limited. Possession Physical.

All that piece and parcel of land & building
situated at Mouza Asansol Municipality, JL no.20,
RS khatian n0.6791 & 5203, RS plot n0.6018 &

dematerialised form, as on November 22, 2024 ("the Cut-off Date®) only shall be 3. |M/S Basak Textile, Prop: Mr. Tapan |Area of Land Measuring 5 cents in the name of Mr. | 1. 16.07.2024 iv) Smt Meena Devi Gupta, W/O- Late 6019, area Qflandl3 pottah havjng ponstruction of
ehigible lo exercise their right to vole by remole e-voling, Aperson who s ot a member Basak, S/O- Mr. Narayan Basak, Vil- | Tapan Basak, S/O-Lt. Narayan Basak; Situated at | 2. 27.11.2024 Ishwarlal Gupta, Bakar Al Lane, Pacca g(:;]lﬂf ;;?::,;bgg(\j,gge’dséi,nglgg(;n,\}ge|%%n;g g;

2013. Possession Physical

A) 03.07.2017 B) 20.12.2017
C) Rs.8,41,63,659.34 (Rupees

Members who have not registered their e-mail address(es) are requested to register the 2. |Mr. Dulal Majumder, S/o - Late |Area of Land measuring 2.50 Satak along with | 1. 16.09.2024 Borrower: Mis Yashoda Agri Foods Pvt Hg?é‘g IéTatti?\ln nc;.SEﬁg&R188I1d11/a1t?g12no.334, Eight Grore Forty-One Lakh Sixty-
same in respect of shares held in electranic form with the Depository through their Monmohan Majumder, At Locality — |structure constructed and to be constructed | 2. 27.11.2024 Ltd, Add: Village- Gopalmath, PO- Khandari o o, » UNGerThree Thousand Six Hundred Fifty-

Nine and Paise Thirty-Four Only) as
mentioned in the above notices

B/O-Panagarh, G.T. Road, Panagarh- 713
148

Borrower: Mr. Amal Kumar Koyal,

Add: Vill - Bodhmati, PO- Charicha, Birbhum
- 731127,

Sh. Amal Kumar Koyal, S/o Sri Pabitra Kanti
Koyal, D2, 3rd Floor, Swagata Apartment,
Premises No.33, Vill/PO — Joka, Barui Para,
PS- Thakurpukur, Kolkata, West Bengal-
700104

Sh. Kamal Koyal, Vill/PO - Joka, Barui Para,
Kolkata, West Bengal- 700104

Smt. Sujata Koyal, Vil I/ PO-Joka, Barui
Para, Kolkata, West Bengal- 700104

All that piece and parcel of the flat No.01 on the
ground floor measuring 1210 sq ft more or less
including super build up area consisting of 03 bed
rooms, 1 drawing cum dining space, 1 kitchen, 2
toilets under Nalini Apartment five storied building
together with undivided proportionate share of the
landed property lying and situated or Mouza, Purba
Barisha, PS Thakurpukur, JL No.23, plot No.2591
within the limit of Joka Gram Panchayet in the
name of Smt. Sujata Koyal and Kamal Koyal
covered by Deed No. 4118/2007. Possession
Constructive

All that piece and parcelof the land measuring 40
decimals lying and situated in CS & RS khatian
No.70 RS plot No. 357 & 358 in Mouza Nirvaypur,
Chowki Suri, JL No. 110, Touzi No. 206 being deed
n0.5588 of 2006 in the name of Amal Kumar Koyal.

Possession Constructive

A) 06.07.2021

B) 08.11.2021 & 10.11.2021

C) Rs. 2,01,47,588.38 (Rupees
Two Crore One Lakh Forty-Seven
Thousand Five Hundred Eighty-
Eight and Paise Thirty-Eight Only)
as mentioned in the above notices.

B/O-Panagarh, G.T. Road, Panagarh- 713
148

Borrower: M/S Hike Agro Foods Private
Ltd, Pabitra Mega Mall, 1st Floor,
Ramchandrapur, Kolkata, Pin-700104
Guarantor: i) Mrs Sananda Roy, N-76, Purba
Puttary, Dakhinpara, PS- Regwnt Park,
Kolkata-700093 ii) Mr Saikat Kr Roy, N-76,
PurbaPuttary, Dakhinpara, PS- Regwnt
Park, Kolkata-700093 iii) Mrs Arati Roy, N-

All the piece and parcel of the commercial land
and structure at Mouza-Ramchandrapur, JL
No.31, RS Kh No0.334,150 & 167, RS Plot
No.24/201 & 25 under Joka-1 Gram panchayet,
PO-RC Thakurani, godown No.D2, Floor No.3,
Area- 500 Sq Ft, Pabitra Mega Mall, Dist- South
24 Parganas, Thakurpukur, MG Road, Premises
No. 326, Kolkata, PIN-700104. In the name of Mr.
Swadesh Ranjan Roy covered by Deed No.
9768/2019.

Possession Constructive

A) 24.05.2022 B) 23.08.2022
C) Rs.6,78,66,287.00 (Rupees Six
Crore Seventy-Eight Lakh Sixty-Six
Thousand Two Hundred Eighty-
Seven only) as mentioned in the
above notices.

promoters Pvt. Ltd., Purbasa Housing
Complex, 1st Lane, Ushagram, Asansol-
713303. Borrower/ Guarantor: Jyoti Agarwal
W/O- Rahul Agarwal, Silicate Factory Road,
Ushagram, Asansol-713303 Ranjeet Singh
S/O- Kuldip Singh, Bastin Bazar, Asansol
South Asansol-713301 Yogesh Sarayan
S/0- Ashok Kr Sarayan, M. G Road
Raniganj-713347

1654, 1655 & 1656, Holding No. 357(64) PO &
PS Asansol, ADSR Asansol measuring 3000 sqft
standing in the name of Smt. Jyoti Agarwal
covered by Deed No. I-1224 of 2004 & 2633 of
2013.

Possession Constructive

ihe download sechion of htpsifevoling kfinfech.com [KFin Websie) or contact . ; 76, Purba Puttary, Dakhinpara, PS- Regwnt
Mr. Prem Kumar Maruturi, Eemgr Manager-Corparale Registry, al Sebnath, West- Pord. ipicabe. . . Park, Kolkata-70)(/)093 iv) Mr Joydeep Rg‘)V’
evating@kfintach.com or call KFin's (oll free Mo, 1800-309-4001 for any further Date: 27.11.2024, _ Authorlsed- Officer N-76, Purba Puttary, Dakhinpara, PS-
clarifications. Place: Goyalpara, Samudragarh, Chandpur, Nibhuji More, Baruipara Paschim Banga Gramin Bank Regent Park, Kolkata-700093
By ordar of the Board of Ciractors Hooghly Region 5. | BIO- Asansol, 122/130, G T Road (East), | Residential Flat in 1st Floor of triple storied |A) 08.07.2014 B) 26.09.2014
For Sun TV Network hmg'li Murgasol, Asansol, Dist.Burdwan (WB)- | building situated at Chelidanga, BDG path JL |C) Rs.1,18,74,510.00 (Rupees
48 . . - - o - 713 303 No.20, Holding no. 357(64), Mouza Asansol |One Crore Eighteen Lakh Seventy-
Place : Chennai R. Ray CHGIET FIIFE SIF S]] Regional Office : Kolkata (North) Borrower: M/s. Maa Sarada Infra Municipality, RgS Khatian(No).527, R S Plot No. FourThousar?d Five Hundred Teny

Only) as mentioned in the above
notices.

B/O-Panagarh, G.T. Road, Panagarh- 713
148

M/s. Mimosa Trading, Prop: Sananda
Roy, Vill- Bodhmati, PO-Charicha, PS- Md.
Bazar, Dist-Birbhum, West Bengal-731127.

All the piece and parcel of the flat situated at
Prantik Abasan premises No-B, in 2nd Floor
Under Mouza-Salua, PS-Airport, JL No.3 Dist-
North 24 Parganas, having super build up area
1090 sq ft (more or less). Flat Situated at Mouza-
Salua, CS Plot No.403, RS & LR Plot N0.418 &

No. 110, RS Khatian No. 112, 255, LR Khatian
No. 61 & 489 at present khatian No. 595 Plot No.

Companias (Management and Administration) Rules, 2014, as amended, and Regulation Md. AKBAR Howrah,A.D.S.R. Bargachia.D.R.Howrah. Registered owner Mohammad Alam, Deed 354 & 3{18 total area 202 Decimal under Vill-
44 of the Sacurities and Exchange Board of India (Listing Obligations and Disclosure (LEGAL HEIRS No. |-978 for the year 2015. The property is butted and bounded as follows: North: Dag Bodhmati, PO- Charicha, PS Md. Bazar, ADSR
Requirements) Regulations, 2015 {the ‘Listing Regqulations’ and Secretarial Standard on OF LATE Md. No. 45, South: Partof Dag No. 63, East: Dag No. 62 West: Dag No. 64 Suri, Dist Birbhum, Sale Deed No. 2279 of 2009.
General Mestings (552) issued by the Institute of Company Secrefaries of India, the ALAM) (ii) All that a piece or parcel of land measuring 3.30 decimals (out of 24 decimals), lying Possession Constructive

A) 04.03.2023

B) 25.07.2023 & 27.07.2023

C) Rs.1,18,89,287.70 (Rupees One
Crore Eighteen Lakh Eighty-Nine
Thousand Two Hundred Eighty-

. Guarantor: |) Mrs.Oliveea GhOSh, W/O- k \ Seven and Paise Seventy only) as

The dispaich of the notice of EGM, inter alia indicating the process and manner of remote BName of the | b) Date of Demand Notice L Kaushik Ghosh, Vill- Kali Park PO- Rajarhat | 419, JLNo.3, PS-Alipur, Dist- North 24 Parganas | vionad in the ab ) ti /)

orrower and . D ¢ f the Propert : ) ; mentioned in the above notices.
e-yoling, along with atlendance slip and proxy form, has been completed on Friday Guarantor ¢) Due amount as per demand notice escription ot the Froperty Gopalpur, PS-Airport, Kolkata-700136 in the name of Oliveea Qhosh covered_by Deed
Novermber 28, 2024, tothe Members whose names appearin the Register of Members/List d) Date of possession ii) Mr. Saikat Kumar Roy, S/O- Shri Swadesh Qﬁiﬁ69(20116-:°ssefs;‘t): C°".3trut.°t|"|'e dan)

iy ; : : : _ _ _ : : i i i e piece and parcel of the residential land an

of beneficianes recaived from the depositonies in the following manner: Md. SHAMSER | a) Grey Street (1) All that a piece or parcel of Bastu land measuring 8 decimals along with 100 sq.ft. tali Esﬂfen,\i)oyﬂ/l%uébgg_ ”ﬁiryeﬁféjﬁl'(” Eglrliéta- buiIding in the ngme of Saikat Kumar Roy Slo-
a, Throwgh email 1o the Members whao have registerad their amad I0; ALAM (LEGAL 20.07.2024 house, lying mouza Nabasan. J.L. No.-19, R.S. khatiyan-219, L.R. Khatiyan no.197/2, 700093, ' ’ g ’ Sh. Swadesh Ranjan Roy, Mouza- Nirvoypur, JL

BO: G T Road Asansol

Account: SANKAR DAS

Borrower / Guarantor: Sankar Das, S/o
Suresh Chandra Das, 204 D Dolphin Tower,
Saptarishi Park

Sankarpur West, Durgapur-713203

Basanti Da, W/o Sankar Das

204 D Dolphin Tower, Saptarishi Park
Sankarpur West, Durgapur-713203

All the piece and parcel, of the Flat No. 103C,
Super build up area 1139 Sqft, build up area
882.42 Sqft, Car parking area 120 sq. ft, 1st floor
Dolphin Tower, 13 No Saptarshi Park, Bidhan
Nagar, Mouza-Sankarpur, JL No.95 (New-109),
PS-New Township under Jemua Gram
Panchayet, Khatian No.49, LR Khatian No.1663,
RS Plot No. 487, LR Plot No.117, PO- Durgapur,
Paschim Bardhaman, in the name of Sankar Das
& Basanti Das covered by Deed No. I-
02848/2019. Possession Constructive

A) 13.06.2022 B) 02.09.2022
C) Rs. 29,53,760.62 (Rupees
Twenty-Nine Lakh Fifty-Three
Thousand Seven Hundred Sixty
Only) as mentioned in the above
notices.

BO: BHIRINGI Branch

Account: SUCHARITA GHOSH

Borrower / Guarantor: Smt Sucharita Ghosh,
W/O- Sanjay Kr Ghosh, 11/6, Rabindra
Sarani, D-Zone, Srinagarpally, Benachity,
Durgapur-713213, Sanjay Kr Ghosh S/o-
Late Sunil Ghosh, 11/6, Rabindra Sarani,
D-Zone, Srinagarpally, Benachity
Durgapur-713213

All that piece & parcel of Land & three storied
Building situated at Srinagarpally, Benachity,
Durgapur-713213, DMC holding No.98, Ward
No.20, Mouza- Bhiringi, JL No. 68, Kh No. 1301,
PlotNo. 1675, Area- 6.00 Decimal in the name of
Sucharita Ghosh covered by Deed No. 2138 of
2007. Possession Constructive

A) 18.04.2016 B) 12.10.2023
C) Rs.75,84,175.00 (Rupees
Seventy-Five Lakh Eighty-Four
Thousand One Hundred Seventy-
Five Only) as mentioned in the
above notices.

BO: G T Road Asansol

Account: JOYDEB CHOUDHURY
Borrower/ Guarantor: Sh Joydeb Chowdhury
S/O- Late Sambhunath Choudhury S& T
Staff Railway Qr No. E-12/C, Near Ramkanali
Station, Purulia- 723142. Smt Mangala
Chowdhury W/O-Sh Joydeb Chowdhury,S & T
Staff Railway Qr No. E-12/C, Near Ramkanali
Station, Purulia- 723142

All the piece and parcel of the land and building
situated at Mouza- Bundla, JLNo. 160, LR Kh No.
5021, LR Plot No. 3767, Ward No 13 under
Raghunathpur Municipality, PS Ragunathpur
Dist. Purlia, Area- 2.00 decimal in the name of
Joydeb Chowdhury covered by Deed No.I-0015
0f2018. Possession Physical

A) 01.07.2019 B) 10.10.2019
C) Rs. 21,77,299.00 (Rupees
Twenty-One Lakh Seventy-Seven
Thousand Two Hundred Ninety-
Nine Only) as mentioned in the
above notices.

EMD : 718,08 600.0043) e-Tender Notice

Mo. : ST-PROJ-KGP-2EL-UD. Briet| |3 |ADDRESSOF THE REGISTERED

Raishrea Apparimenls &, Haslings Park Road,

TE.:31,42 7299245, EMD » 313,00 1 00000)- OF CORPORATE DEBTOR

Date & Time for Closing of e-Tender - | |4
Far Sr. Mo, 1 20.12.2024 at 15,00 Hrs, &
for Sr No. 2 & 30 27122024, Website on
which Tender has been Published :

NAME AND THE REGISTRATION
NUMBER OF THE INSOLVENCY
PROFESSIONAL ACTING AS LIGLICATOR

Akt Bumar Singh Reg Ho: IBEINPAOP
PEIE0R02T-2211 3564

WL P govin [PR-B45) 8, | Andress and emall of the Soguidatarn,

a5 regeafenad with ine Boerd

Address wilth Board: Vishau Yatika, Block - [

1=t Floor, Flat - 18, Kelkata: 711202,
abhif 581 @hotmai com PHOME M.  BEE190ETS
EMAIL ; abhit1981Thotmead.com

Phone ; 9681939675
Email: skywniricunderfiguidation@gmail com

1. | LAST DATE FOR SUBNMESSI0N OF CLAIMS

dT 2

10.

B/O-Asansol Murgasol
Borrower/Guarantor/Proprietor/ Partner:

Vill. & P.O. Karmatar Dt. Jamtara - 815352
Manijur Alam, S/O Murtez Ansari Tarbahar,
P.O. Amdiha, Dt. Jamtara - 815352 , Md. Moij
Alam, S/O Md. Mahpuj Alam, Rangapara, P.O.
Burnpur PIN 713325 M/S Orion industries
Ltd. K-4,Kalpataru Jalan Road, Upper Bazar,
Ranchi-834001

All that piece and parcel of the 2361 sq ft. office
space / Hall on 3rd floor on a multistoried building

A) 27.11.2017 B)12.04.2018
C) Rs.50,59,989.87 (Rupees Fifty

h) In case of any queries, you may refir o Frequently Asked Questions (FAQs) for| | Description of Name of the Work with its DFFI"'E_ ARDLE RN O R F.SRhpom. omale; olata, et DEngel. e Mis Orion Merchandise Ltd, Director- Md |situated at Mouza Mohishila, JL no 37, Khatian || akh Fifty-Nine Thousand Nine
members and e- voting user manual for members avasable at the Download sections| | /2¢3tien All S&T warks alang with [5F ANY) OF CORPORATE DEBTOR 7o00zT Kamal Koshar & Parwez Alam 31/32, G. T. | n0 483/1045, Plotno 124/3256, G.T.Road (East), | yngred Eighty-Nine and Paise
of htip:/ivww 2voting.com or contact Mr. Jay Ram Singh, Managing Director & construction of budding for Replacementof | Te Thatk OF CLOSURE OF INSOLVENCY | 27-11-2004 Road, Ushagram, Asansol-713303. Md Asansol under Asansol Municipal Corporation, Eighty-Seven only) as mentioned in
PSRRI Rk it old Panel Interiocking by a new Elactrone: RESOLUTION PROCESS Kamal Koshar, S/O- Md Akbar Ansari, Standing in the name of M/S Orion Merchandise the above notices

2 ﬁéwﬂmm of Diractors: has-anpointed M Askash Bosl: Pradicing Gom Interdocking at Uubaria and Deultl of - : — Karmatar, P.O. Jam.tara - _715352 Parwez  |Ltd., covered by Deedno5174 of 2012. '

! : ' ; 9 LOMEAAY) | e oranur Division. Approx, Cost of Works: | |7 | IGUIDATION COMMENCEMENT DATE | 27-11-2024 Alam,S/O Late Kabil Ansari Ansari, Tarbahar, | Possession Physical

1.

B/O-Panagarh

Account: Ma Tara Baverages
Borrower/Guarantor/Proprietor/ Partner: M/s.
Maa Tara Beverages, Vill- Bodhmati, P.O.-

All that piece and parcel of the commercial
property at Mouza Nirbhoypur, JL No. 110, PS-
Md Bazar, Dist- Birbhum Touzi No. 206, RS Kh

A) 31.10.2022 B) 07.10.2023
C) Rs. 41,20,368.31 (Rupees Forty
One Lakh Twenty Thousand Three

Date: 30.11.2024, Place: Durgapur

10. | Address and email to be used for \ffice for Coerespandance: No.445, LR Khatian No.542, RS & LR Dag |y ndred Sixty Eight and Paise
wiww avotingindia com. X ) S w Charicha, Distt.- Birbhum, Pin-731127 Sh. No.358 area of land 125 decimal registered in the Thirtv One Or}:I gs mentioned in
By order of the Board DacTEsparsionce Vi e Liguldetor MBI i gl B Aasoc] i Amal Kumar Koyal Sfo Sri Pabitra Kanti Koyal [name of Mr. Amal Kumar Koyal registered at |, yb t'y
For New Outlook Securifies Limited 28T M Sarani, Tth Floor, Reom Mo 11D, D2, 3rd Floor, Swagata Apartment, Premises | ADSR Suri being Deed No.5602 of 2006. € above notices.
Bdi- Kaolkata-T00001 No.33, Vill/PO - Joka, Barui Para PS- Possession Constructive
Data- 75.11.2024 (JAY RAM SINGH) Thakurpukur, Kolkata, West Bengal- 700104
. Reg No: I[BEVIPA-00 IP-PO2I50/2021-2211 3664
Place: West Bengal Managing Director Raj Kishore Sahoo, Assistant General Manager

Authorised Officer, Punjab National Bank
INTENDED SALE NOTICE UNDER RULE 8(6) OF THE SARFAESI ACT, 2002

Motice 15 heraby given that the Hon'ble Matioral Company Law Tribungl, Kolkata Bench hes
ordered the commencement of liquidation of the Mis Sky Infra Logishes Pel Lid on 27-11-2024

\ For All Advertisement Booking =

. | | RUSINESS
The stakehoders of Mis Sky Infra Logistics Pvt; Lid are hereby called upon b subimita proof of
their cleims, on orbafare 31-07-2022, o the liguidator 1 the addrass mentionsd agamstitem 10 -
The prescribed farms in which 1he claims are fo be submitled may be downioaded from [BBI
wibesile = hiips:ifibbl . gov.inomelidownlkads o Pt Wt !
' 5

=Y

BUSI

The financial craditors shall submit ther proof of claims by elecironic means only. All other
creditors may subimitthe claims with the proofin person, by post or by elecionic mesns
Submiszonof false or misleading proafs of clasm shal alract panalies.

MR ABHIT KLIMAR SINGH
Licrirdadar i the ireatter al
Sky Infra Logisthcs Pl Lid

SFINANCIAL EXPRESS
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Daba; 29.11.2024
Placa: Kolala
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